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SEVENTH REPORT 

(SECOND LOK SABHA) 

J, the Chairman of the Committee on Ab 
the Sittin~s of t~e House, having been autho:7n~e of Members from 
present this their Seventh Report. se by the Committee, 

2. 1:1'1e Com~ittee held their sit ting on the 5th 
Committee considered ten applications fo 1 May, 1958. The 
recommendation of the Committee with r~ ea~e of absence. The 
is given below: spec to each application 

3. Shri V. Eacharan.-The Member ha 1. 
absence from the 3rd March, 1958 to the ensd ~f~~:dF for leave . of 
on account of the death of his wife. The total period ofu~~h s;ssion 
from the 3~d March to the 9th May, 1958 would amou~t t~s :a ~~c: 
The Committee ~ecommend . that leave may be granted to the :rvre~~ 
ber for 59 days m the first lnstance i.e., upto the 30th April, 1958. 

4. Shri Balasaheb Salunke.-The Member has applied for leave 
of absence for 17 days from the 17th March to the 2nd April 1958 
as he was ill. The Committee r ecommend that leave may be g;anted 
to the Member for this period. 

5. Shri U. Muthuramalinga Thevar.-The Member has applied 
for leave of absence for the r emaining period of the Fourth Session 
from 9th April, 1958 as he is detained in J ail under the Preventive 
Detention Act. The total period of his absence from the 9th April 
to the 9th May, 1958 would amount to 31 days. The Committee 
recommend that leave may be gr an ted to the Me1nber for this 
period. 

6. Shri Chandikeshwar Sharan Singh Ju Deo.-The Member has 
applied for leave of absence from the 10th February to the 4th 
April, 1958 on the ground of illness. As the member was also 
absent on the 5th April, 1958, the total period of his absence from 
the 10th February to the 5th April, 1958 would amount to 55 days. 
The Committee recommend that leave m ay be granted to the Mem-
ber for this period. 

7. Shri T. T . Krish,namachari.- The Member has applied for le~ve 
of absence from the 20th February to the end of the Fourth Sesswn 
on account of ill health. The total period of his absen ce from th: 
20th February to the 9th May 1958 w ould amount to 79 days. ~h 
Committee recommend that l~ave may be granted to .the 11em er 
for 59 days in the first instance i.e., upto the 19th Apnl, 195 · 

8 S 1. d f I ave of absence · hri P. C. Bose.-The Member has app ie or e ril 1958 on 
for 48 days from the 28th February to the lBth Ap m~end that 
account of the death of his wife. The Cornmitt~e reco 
leave may b€ granted to the Member for this period. 
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\j 9. Shri Rajaram Balkrishna : aut.-The Member has applied for 
leave of absence from the 16th Mtirch to the end .of the. Fourth 
Session on the ground of illness. As the Memb~r 1s co:it1nuow51 .. 
absent from the 7th March 1958 the total period of his absence 
from the 7th March t o the 9th M~y, 1958 would amount to 64 days. 
The Committee recommend that leave may be granted to the Mern. 
ber for 59 days in the first instance i.e., upto the 4th May, 1958. 

10. Chowdhry B rahm. Perkash.- The Member has applied for 
leave of absence from the 24th April to the end of the Fouth Session 
as he has gone abroad (to China). The total period of his absence 
fron1 the 24th April to the 9th May, 1958 amounts to 16 days. The 
Committee recommend that leave may be granted to the Membrr 
for this period. · 

11. Shri Pendakanti Venkatasubbaiah.-The Member has applied 
for leave of absence from the 26th March to the 26th April, 1958 on 
account of the illness of his son. As the Member was continuoush· 
absent from the 12th March, 1958, the total period of his absence 
from the l?th March to the 26th April, 1958 amounted to 46 davs. 
The Comr:i1ttee. recommend that leave may be granted to the Me.m-
ber for this penod. 

12. Shri R. Kanakasabai.-The Member has applied for leave of 
absence from the 28th March to the end of the Fourth s · 
the ground of illness. The total period of his absence ~ss1on t~n 
28th March to the 9th May 1958 would amount ram e 
Comm.ittee recommend that' leave may be grantedto t 43thdayMs. The 
for this period. o e ember 

13. A statement showing the names of memb 
continuou.sly absent from the sittings of the Ho~~s \.Vho have been 
more dunng the Fourth Session (upto 21st M he for 15 days or 
the Table. arc , 1958) is laid on 

NEW DELHI; 

The 6th May, 1958. MULCHAND DUBE , 
Chairman. 


